
IN THE HIGH COURT OF PUNIAB AND HARYANA AT CHANDIGARH

UDICIAL DEPARTMENT
CM N0 5727C2021

RSA 5441 of 2019 0M

Manohar Lal and Anr

Vs

OmParkashsince deceased throughIrsand ors

T0

lNolil Mridul so so Om Parkash ro village
A

ManakpurTehsil nvowNangalDistt Ropar

Whereasit is thesatisfactionof this Court that the

above named respondentcannot be served in the ordinarymanner

notice is herebyissued againsthim to appear in this Court on

0732022 personallyor throughsummons authorizedby law to act

for him or an todefend the abovenoted case

failingwhich it will be
A

Given undermy andthe sealof this Court on 12012022

Yours Faithfully

Veg I

SuperintendentCivil II
For Asstt

R


